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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 16th May, 2007

S.0. 802(E).—In exercise of the powers conferred by sub-section (1) of section 5A of the Wild Life
(Protection) Act, 1972 (53 of 1972) read with sub - rule (4) of rule 3 of the National Board for Wild
Life Rules. 2003, the Central Government hereby nominates the following as the members to the
National Board for Wild Life and for that purpose makes the following amendments in the
notification of the Government of India in the Ministry of Environment and Forests number S.0.
1093 (E) dated, 227¢ September 2003, namely:- s

(i) In the said notification, in clause (¢), for the existing serial numbers and entries,
the following serial numbers and entries shall be substituted, namely:-
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" (1) Shri Rajen Gohain, Lok Sabha, -
(ii) Prot. Chander Kumar, Lok Sabha,
(iii) Shri Dwijendra Nath Sharma, Rajya Sabha.”;

Kildlin clause (e), for the e\htmb serial numbers and entries, the following serial
mumbers and entries shall be substituted, namely:-

“(1) Wildlife Protection Society of Indla Ddhl
(11) Reet Watch, Mumbai,

(ii1) Wildlife First, Bangalore,

(iv) World Wide Fund for Nature-India, Delhi,
(v) Bombay Natural History Society, Mumbai.”;

Mhl clause (f), for the existing serial numbers and entries, the following serial
numbers and entries shall be substituted, namely:-

“(i)  Shri Divyvabhanu Sinh Chavda,
(ii)-  Shri Valmik Thapar, -
(iii} - Shri B. Mohanty,
(iv) 'Pr.B. Talukdar, .
(v)  Shri Shekhar Dattatri, x
(vij  ShriMahendra Vyas,
(vii) T Shri Brijendra Singh, \/
~ (viii)  Shri Dilip Khatau,
« (ix)  Ms. Bonani Kakkar,
(x) . Dr.M.K Ranjitsinh.”; /

(iv) in clause (v), for the existing serial numbers and entries, the following serial
numbers and entries shall be substituted, namely:-

(1) Himachal Pradesh,
(i1) Uttarakhand,

(111) Harvana,
(Iv) Andaman and Nicobar Islands,
v) Andhra Pradesh,

(vi)  Manipur,
(vi1)  Orissa,
(vili)  West Bengal,
(ix)  Chattisgarh,
(x) Gujarat.”.
[F. No. 6-1/2006-WL-1]

G. K. PRASAD, Director General of Forests and Spl. Secy.

Prnted by the Manager, Govi. of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published bv the Controller of Publications, Delhi-110054.
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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT & FORESTS
NATIONAL BOARD FOR WILDLIFE

PARYAVARAN BHAWAN,
CGO COMPLEX, LODI ROAD,

NEW DELHI-110003
DATED: %ULY 2007.

NOTIFICATION

In exercise of the powers conferred by sub-section (1) of section 5B of the Wild Life
(Protection) Act, 1972 (53 of 1972), read with rule 11 of the National Board for Wild Life
Rules, 2003, the National Board for Wild Life hereby constitutes the Standing Committee of
the National Board for Wild Life consisting of the following members, namely:-

Chairman :
Minister for Environment & Forests

Members :

Prof. Chander Kumar, Member of Parliament (Lok Sabha)

Secretary to the Government of India in charge of the Ministry of
Environment & Forests

The Director General of Forests in the Ministry of Environment &
Forests :

The Director, Wildlife Institute of India, Dehradun.

Dr. Asad Rehmani, Director, Bombay Natural History Society,
Mumbai.

Dr. Divyabhanu Sinh Chavda, Jaipur

Dr.B. K. Talukdar, Guwahati

A representative each of the following States:

Orissa

Uttarakhand

Member-Secretary The Director, Wildlife Preservation.



Government of India “‘% @
Mnistry of Environment & Forests
(Wildlife Division) .
Paryavaran Bhawan,
CGO Complex, Lodi Road,

New Detlhi-110009

I, No. 6-1/2006 WL-I (pt)
Dated: 19 1 March 2008

Office Memorandum

FRRENERL AR EX XL

In continuation to the notification of the Ministry of Environment & Forests
of even no. dated gth July 2007 re-constituting the Standing Committee of National
Board for Wildlife, the following name has also been included as a member of the
Standing Committee of National Board for wildlife: : %

“ Dr. M.K. Ranjitsinh”.

This has the approval of the competent authority.

( Dr. Anmol kumary
Deputy Inspector General (WL}
Telefax: 011-24362813.

Distribution:
1. Director, Prime Minister’s Office, South Block, New Delhi.

PS to Hon'ble MOS (Forest & Wildlife)
PS to Hon'ble MOS (Environment)
PPS to Secretary (E&F)
PPS to DGF&SS
PPS to Addl. DGF(WL)
PS to IGF(WL)

PS to Member-Secretary, NCTA, Bikaner House, New Dethi
. PPS to IGF& Director (PE)
10. All members, National Board for Wildlife.
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